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To Provide Basic Amenities in Slums

Sh. RAKESH DAULTABAD (Badshahpur):-

Will the Urban Local Bodies Minister be pleased to state:-

a) the details of notified and identified slums in Gurugram and
Badshahpur Assembly Constituency;

b) whether the Government has allocated any funds for the
development of any civic amenities in slums;

c) whether there are any developmental or amenities related
projects undertaken in the slums of Gurugram and Badshahpur
Assembly Constituency; if so, the details thereof;

d) whether the Government has conducted or proposed to conduct
a survey regarding slums in the urban areas; if so, the details
thereof; and

e) whether there is any proposal under consideration of the
Government to take any concrete steps to provide basic amenities
such as healthcare to the people living in the slums in the

metropolitans of the Gurugram; if so, the details thereof?

Dr. Kamal Gupta, Urban Local Bodies Minister

a) No area in Municipal Corporation, Gurugram has been notified as
slum area as per provisions of Haryana Slum Areas (Improvement
and Clearance) Act, 1961. However, as per Census-2011, there are
61 slum colonies in Municipal Corporation, Gurugram including
areas of Badshahpur Assembly Constituency falling in the
jurisdiction of Municipal Corporation, Gurugram. The list is attached

as Annexure-I.



b) Municipal Corporation, Gurugram has spent funds amounting Rs.
13.41 Crores from its own resources for the development of civic
amenities in slums during the year 2022-23.

c) Yes, various developments works such as laying of water supply,
sewer line, laying of interlocking tiles, construction of Cement
Concrete road, Construction of storm water drains have been
undertaken by Municipal Corporation, Gurugram in the slums of
Gurugram and Badshahpur Assembly Constituency.

d) During Census-2011, a survey of slum areas was also conducted
in the urban areas in the year 2010-11 but at present no fresh
proposal is under consideration to conduct the survey of slum areas
in the Municipal Corporation, Gurugram jurisdiction.

e) Healthcare related basic amenities are being provided by Health
Department as per their rules and regulations to the people living in
the slums in the metropolitans of the Gurugram under CHIRAYU
Scheme. However, Municipal Corporation, Gurugram is providing
basic civic amenities in these areas as detailed in para (b) & (¢)

above.



ANNEXURE-I

Details of slum areas of Municipal Corporation, Gurugram as per Census - 2011

s;'. D(i:ségiect TC%V(;IQ Town Name Pogl:)Itaatlion EI);VSZ Slum Name Ylgsl(tl)n/ilt:)f(';)d " Holl\JISe.If_?;Ids PoslIJLIJ;:ion
of Town (approximate) | (approximate)
1 086 800429 [ Gurgaon (M Corp. + OG) 886519 | MANOHAR NAGAR 2 248 1158
2 086 800429 [ Gurgaon (M Corp. + OG) 886519 | FIROZAGADHI COLONY 2 589 2697
3 086 800429 [ Gurgaon (M Corp. + OG) 886519 | PANCHWALI 2 512 2346
4 086 800429 [ Gurgaon (M Corp. + OG) 886519 | DEVILAL COLONY 2 1770 7967
5 086 800429 [ Gurgaon (M Corp. + OG) 886519 | F.G. COLONY 2 226 1065
6 086 800429 [ Gurgaon (M Corp. + OG) 886519 | MALI KHERA 2 233 1098
7 086 800429 [ Gurgaon (M Corp. + OG) 886519 | HARIPURA 2 105 450
8 086 800429 [ Gurgaon (M Corp. + OG) 886519 | SHAKTI PARK 2 248 1150
9 086 800429 [ Gurgaon (M Corp. + OG) 886519 | AMBEDKAR COLONY 2 260 1128
10 086 | 800429 | Gurgaon (M Corp. + OG) 886519 | HANS ENCLAVE 2 1781 8369
11| 086 |[800429 | Gurgaon (M Corp. + OG) | 886519 I BALDEV NAGAR 2 574 2641
12 086 800429 | Gurgaon (M Corp. + OG) 886519 | HARIJAN BASTI 2 222 1049
13 086 800429 [ Gurgaon (M Corp. + OG) 886519 | HARINAGAR 2 126 598
14 086 800429 [ Gurgaon (M Corp. + OG) 886519 | KRISHAN NMAGAR 2 469 2153
15 086 800429 [ Gurgaon (M Corp. + OG) 886519 | RAVI NAGAR 2 260 1229
16 | 086 |[800429 | Gurgaon (M Corp. + OG) | 886519 I KADIPUR ENCLAVE 2 396 1841
17 086 800429 [ Gurgaon (M Corp. + OG) 886519 | DAYANAND COLONY 2 248 1168
18 086 | 800429 | Gurgaon (M Corp. + OG) 886519 | BHAWANI ENCLAVE 2 467 2563
19 086 800429 | Gurgaon (M Corp. + OG) 886519 | NEW JYOTI PARK 2 50 226
20 086 800429 [ Gurgaon (M Corp. + OG) 886519 | RAJINDERA PARK 2 1609 7408
21 086 800429 [ Gurgaon (M Corp. + OG) 886519 | NAI BASTI 2 704 3270
22 086 800429 [ Gurgaon (M Corp. + OG) 886519 | OM NAGAR/ SHANTI NAGAR 2 1260 5740
23| 086 800429 | Gurgaon (M Corp. + OG) | 886519 I VISHNU GARDEN 2 479 2245
24 086 800429 | Gurgaon (M Corp. + OG) 886519 | LAXMAN VIHAR 2 1577 7777
25 086 800429 [ Gurgaon (M Corp. + OG) 886519 | BHEEM GARH KHERI 2 1104 5491
26 086 800429 [ Gurgaon (M Corp. + OG) 886519 | MAHABIR PURA 2 88 397
27 086 800429 [ Gurgaon (M Corp. + OG) 886519 | RAJIV NAGAR 2 593 2729
28 086 800429 [ Gurgaon (M Corp. + OG) 886519 | GANDI NAGAR 2 500 2443
29 086 800429 [ Gurgaon (M Corp. + OG) 886519 | AMAR COLONY 2 410 1897
30 086 800429 [ Gurgaon (M Corp. + OG) 886519 | VEER NAGAR 2 111 476
31 086 800429 | Gurgaon (M Corp. + OG) 886519 | IDGAH BASTI 2 147 640
32| 086 |800429 | Gurgaon (M Corp.+0OG) | 886519 I MADANPURI GALI NO. 11 2 21 88
33 086 800429 | Gurgaon (M Corp. + OG) 886519 | CHANCHAL VIHAR 2 111 522
34 086 800429 [ Gurgaon (M Corp. + OG) 886519 | SUBHASH NAGAR 2 2933 13818
35 086 800429 [ Gurgaon (M Corp. + OG) 886519 | VIKAS NAGAR 2 76 361
36 086 800429 [ Gurgaon (M Corp. + OG) 886519 | PREM NAGAR 2 87 375
37 | 086 |800429 | Gurgaon (M Corp.+0OG) | 886519 I HIRA NAGAR 2 742 3626
38 086 800429 | Gurgaon (M Corp. + OG) 886519 | JHUGI BASATI, NATHUPUR 2 903 4266
39 086 800429 | Gurgaon (M Corp. + OG) 886519 | NEW SUBHASH NAGAR 2 1546 7009
40 086 800429 | Gurgaon (M Corp. + OG) 886519 | TIKAMPUR AVADHPURI 2 391 1848
41 086 800429 | Gurgaon (M Corp. + OG) 886519 | SURAT NAGAR I 2 629 2962
42 086 800429 [ Gurgaon (M Corp. + OG) 886519 | SURAT NAGAR 1 2 470 2212
43 086 800429 [ Gurgaon (M Corp. + OG) 886519 | INDIRA COLONY, JHADSA 2 577 2418




Sr. | District [ Town Total_ Town Is it notified No. of Slum_
No | code Code Town Name Population Class Slum Name Yes(1)/No(2) ? Households Popula_ltlon
of Town (approximate) | (approximate)

44 086 800429 [ Gurgaon (M Corp. + OG) 886519 | VISHVKARMA COLONY 2 51 236
45 086 800429 [ Gurgaon (M Corp. + OG) 886519 | BAHARAMPUR 2 225 1060
46 086 800429 [ Gurgaon (M Corp. + OG) 886519 | NARSINGHPUR 2 281 1323
47 086 800429 [ Gurgaon (M Corp. + OG) 886519 | TIKRI 2 172 815
48 086 800429 [ Gurgaon (M Corp. + OG) 886519 | TIGARA 2 281 1326
49 086 800429 [ Gurgaon (M Corp. + OG) 886519 | KHEDKI DOLLA 2 515 2424
50 086 800429 [ Gurgaon (M Corp. + OG) 886519 | BHEEM NAGAR 2 919 4113
51 086 800429 [ Gurgaon (M Corp. + OG) 886519 | KRISHANA COLONY 2 21 86
52 086 800429 [ Gurgaon (M Corp. + OG) 886519 | SLUM BASTI SECTOR A 2 87 424
53 086 800429 | Gurgaon (M Corp. + OG) 886519 | BEGAMPUR KHTOLA 2 216 1022
54 086 800429 [ Gurgaon (M Corp. + OG) 886519 | SHEETALA COLONY 2 929 4378
55 086 800429 [ Gurgaon (M Corp. + OG) 886519 | SARAI ALLAVERDI 2 163 774
56 086 800429 [ Gurgaon (M Corp. + OG) 886519 | GADOLI KALAN 2 165 780
57 086 800429 [ Gurgaon (M Corp. + OG) 886519 | SIHI 2 107 514
58 | 086 |800429 | Gurgaon (M Corp.+OG) | 886519 I MUHAMADPUR JHADSA 2 396 1867
59 | 086 |800429 | Gurgaon (M Corp. +0G) | 886519 [ SIKENDER GHOSI 2 278 1318
60 086 800429 [ Gurgaon (M Corp. + OG) 886519 | GADOLI KHURD 2 222 1048
61 086 800429 [ Gurgaon (M Corp. + OG) 886519 | VIJAY PARK 2 69 332
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